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IN TflEI}ilIGH COURT FOR THE STATE OF TELANGANA; .;,. AT HYDERABAD

"'' "! (Special Originat Jurisdiction)

MONDAY, THE FIRST DAY OF DECEMBER
t,; ;, TWO THOUSAND AND TWENry FIVE

i,i... PRESENT
(ira.t 

/

THE HONOURABLE THE CHTEF JUSTICE APARESH KUMAR SINGH

THEHONOURABLE SRI JUSTICE G.M. MOHIUDDIN

Between:
salla sudheer Reddy, s/o safla Veera. Bgddy, Rep.by its Guradian Father. sallaNetra D/o. Salla S

fs,H!j;J.,,"r,l:'Hi*31'^[;i1Ttlkfi ,,8fi i,'#',ilf ,Ti5i,,,,-fi 
"ffi i,

AND ...PETtfloNER

1l!:,,?,?,:"ili:.1,,:=*JF8ffi 
:lf g jl,:,e[:,18,f,il,;;S,,.?l;ft 

,.]t",tSffi t1,2. Kaloji Naran
n;btti"?'i#r313 Rao Universitv of Heatth sciences, represented by its

...RESPONDENTSpetition under Article 226 of the Constituticircumstances stated in the affidavit fired thereon 
of rndia praying that in the

pleased to issue an appropriate writ, order 
", o,rlrr,.lr 

r:""r:,::_Iil 

ffi" 
,;

the nature of writ of mandamus declaring the action of theparticularly the 2nd respondent acllon of the respondentsln not considering the petitioners request for
online registration for admission into MBBarrraeuota B and c (NRr) catesory in Additionat stray;il;,"T:::ff:1:JT;

iii 
:: j::; ,':;,,[,::T] :;T."r: ;ii:;:::, a rbi,ra ry u nc.n s,i,u,i.na,

upload online apptication 
", "r;;""^^""':::o"'and 

permit the petitioners to
Manasem"., n,i,lo:"::T" i"iJ';E; #:^ 

MBB.,BD. 
"o,,". under

ongoing or next phase of counseling. I academic year 2025_26 in



10F 2025

Petition undei'beLtion 151 CPC praying that in the clrcumstances stated in

the affidavit filed dn, Eupport of the petition, the High Court may be pleased to

direct the 2nd respondent to consider the petitioners request for online

registration under Management Quota "B & C" (NRl) Category for admission into

MBBS/BDS 
"orr."hritlth" 

Additional Stray Vacancies or next phase of counselling

for the. academic yeai:2025-26, pending disposal of writ petition
ir' r

Counsel for the Petitioner: SRI L RAM SINGH

Counsel for the ResPbn

Counsel for the ResPondents NO 2: SRI T SHARATH
SC FOR KALOJI ANA RAO

UNIVERSITY OF HEALTH SCIENCES

The Court made the following: ORDER

dent No 1: SRI TANDRA RAMESH
.-. AGP FOR HEALTH, MEDICAL & FW



&

D:*edz 0l'12'2025

Benneen:

Salla Sudheer ReddY Petitioner

and

The State of Telangana

I,:';l': *:lffr# ffi F ?:: ",'f'1rnen'f'
Secretariat r*rrai"!, Hya.*uad and anothet

i

I

I
i

i
I

I

ResPonden tS

Otder:

Heard Mr. L'Ram Singh' learned counsel aPPearmg for the

petirioner;Mr'TandraRamesh'leamedAssistantGovernment

PleaderforHealth'MedicalandFamily\TelfareDepartment

appearing for' respondent No'1 and Mr' T' Sharath' learned

Stand.ing counsel for I(aloii Narayana Rao universiry of Health

Sciences appearing for respondent No'2 (tbr short 'the

Universiry).

Petitioner wants to participate in the counselling Process for

I
I

2

admission into MBBS/BDS course for the academic year 2025-26



under Managernen t quota .B&C,

his narne did not

category in dhe s tray vacancies 
as

apPer in the rnerit lisr for cornpetent authorityquora despite participation

3' Learned Standing Counsel for the University submits thatthe representadon , if any,made by the petidoner sha, be deartwith in accordance with law.

4' rn view of the aforesaid submission and in rhe pecuriar factsof the case' the g'rit petition 
is disposed of with a. direction ro rheUniversiry ro decide the representadon of the petitioner in

accordance with law within a period of rwo days firom the date of
receipt of a copy of this order. Ir is made crear thar_ this court has
not expressed any opinion on the merits of the case. No costs.

Msce[aneous apprications pending if zny, shail shnd
closed.

sD/- REDDY
ISTRARTANT REG
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To,

1

-500
re Department,
055

2. The Registrar, Kaloji Nararayana Rao University of Health Sciences,
Warangal.

3. One CC to SRI L,RAM SINGH Advocate [OPUC]
.jjr,;G,PF.,0BHF4H,T!IMED|CAL&FW,HighCourtfortheStateof

+Hfsn :",rtiueeiabad to uit

I

I
!

5. Two CD CoPies



CC TODAY
HIGH COURT

DATED i0111212025
j
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WP.No.36597 of 20?5

ORDER

DISPOSING Or fTTE WRIT PETITION

WITHOUT GOSTS
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